
NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

DAILY CAUSE LIST DATED 23.06.2022 (THURSDAY) 

CHENNAI BENCH (VIRTUAL MODE) 

10:30 AM 

 

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and Hon’ble Mr. Kanthi Narahari, Member (Technical) 

 
For Admission (Fresh Cases) 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1. Comp. App 

(AT)(CH)(Ins) No. 

189/2022 IA No.437   

2022 

P.Eswaramoorthy 

Vs 

The Deputy Commissioner of Income Tax 

(Benami Prohibition)  

B.Dhanaraj  

2. Comp. App (AT) 

(CH)(Ins) No. 

191/2022  

S.Viswanathan 

Vs 

Canara Bank 

C.S.K.Sathish 

M.Vinoth 

 

 

For Admission (After notice) 

S. 

No 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

3 Comp App (AT) (CH) 

No.30/2021 

Thirumalai Thirumal Nidhi Ltd  

Vs  

S. Hemalatha 

 

O.L.N. Ganesan Srivatsava R1 

4 Comp App (AT) (CH) 

No. 2/2022 &  

IA No.10 & 11/2022 

Shibu John & 3 Ors 

Vs 

Transmarine Services India P Ltd & 4 Ors 

 

Surana & Surana  

5 Comp App (AT)(CH) 

No. 45 of 2021 &  

IA No. 549 of 2021 

D. Asokan 

Vs 

Girija Muthukrishnan & Anr 

With 

Raj Carolin V Hari Kumar G. 

Nair 

(Vakalat not filed) 

Athiban Vijay R2 

6 Comp App (AT)(CH) 

No. 3/2022 

S.T. Reddiar and Sons (Quilon) P Ltd 

Vs 

Girija Muhukrishnan 

Raj Carolin.V 

M.K.Sumod  

 

Harikumar G Nair 

(Vakalat not filed) 

 

7 Comp. App (AT)(CH)  

No. 5/2022 & IA No. 

42,43 & 44/2022 

S. Vijayakumar 

Vs 

Girija Muthukrishnan & Anr 

K. Gowtham 

Kumar 

Athiban Vijay  

Harikumar R1 

Sumod R2 

8 Comp. App (AT) 

No.24 of 2022 

( IA NO 242/2022) 

Vishnukant Gupta  

Vs 

RBG Financial Services Pvt Ltd 

Arun C. Mohan Sukumar Nainan 

Oommen R1 R4 to 

R6 

Sherry Oommen 

R2 & R7 

9 Comp. App 

(AT)(CH)(Ins) No. 

279/2021 (IA No. 

601,602 & 603/2021) 

Regional Provident Fund Commissioner 

Vs 

Shri Bijoy Prabhakaran Pulipra RP 

K. Ramu 

R. Vishnu 

Bijoy Prabakaran 

Pulipara PCS 

10 COMP APL (AT) 

(CH) (INS) No.260 of 

2021 

IA NO 556, 557 of 

2021, IA NO 21, 22 

of 2022 

Uniply Industries Ltd  

Vs 

Kishan Chand Suresh Kumar 

Akhil Bhansali 

M. Meera 

Pradeep Kumar R1 

Mayank Agarwal RP 

 

 

 



11 COMP. APL (AT) 

(CH)(INS) No.282 of 

2021 

IA NO 605, 606 of 

2021  

Yashica Electronics Pvt Ltd  

Vs 

S Kamaraj 

K.M. Anand 

R. Arivolisudar 
Ramakrishnan 

Sadasivan 

12 COMPANY 

APPEAL(AT) No.38 

of 2022 

IA NO 422, 423 of 

2022  

Mangala Yuvaraj Nakade 

V 

Shree Basveshwara Agro food Processing 

Ltd 

T.K.Bhaskar, 

V.M. Kannan 

N.Harimohana 

13 COMP APL 

(AT)(INS) No.90 of 

2022 

IA NO 204, 205, 206 

of 2022 

Mr. Sutanu Sinha Vs. Life Insurance 

Corporation of India 

P.Giridharan 

Preethi S.Arasu 

 

 

For Hearing 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

14 COMP APL 

(AT)(INS)No. 182 of 

2021 & 

IA NO 367 368, 369 

of 2021  

Prakash Balasundaram & 9 ors  

V  

Shivdutt Bananjee & 2 ors  

 

With 

Ashwariya Sinha  

Alok Singh  

Shubhi Sharma 

Raghuram 

Cadambi R1 

(Vakalat not filed) 

Naman Jabak R2 & 

R3 

(Vakalat not filed) 
15 COMP APL(AT) 

(INS) No.183 of 2021 

IA NO 370, 371,372 

of 2021 

Prakash Balasundaram & 9 ors  

V  

Shivdutt Bananjee & 37 ors 

Ashwariya Sinha  

Alok Singh  

Shubhi Sharma 

Anant Merathia R1 

16 Comp App 

(AT)(CH)(Ins) No. 

51/2021 

Guruprasad V Hishobkar  

V  

Shree Aashraya Souhard Credit Society 

Limited & Another 

S. Manjula Devi Vivekanand – R1 

Chandra Mouli 

Prabhakar 

R. Prithviraj 

Pandian- R2 

Haribabu Thotu 

IRP 
17 Comp App (AT) 

(CH)(Ins) No. 

36/2022 & IA No. 69, 

386 of 2022 

Reji Sivankutty & Arr 

V 

Shwan Jeff Christopher, Liquidator of 

Achariya Techo Solutions (I) Pvt. Ltd. 

Ravi Rajagopalan Shawn Jeff 

Christopher in 

person 

18 Comp App (AT) 

(CH) No.13/2021 

IA No. 203 & 206 of 

2021 

NSL Energy Ventures Pt Limited & 2 

others  

Vs  

NSL Renewable Power Private Limited & 

22 others 

P. Vikram  

M. Roshan Atiq 

N. Ramakrishnan  

R2-4  

P. Giridharan, 

Sakhar Dande R5, 

6 & 11  

Dwarakesh 

Prabakaran R7-10 
 

Copy to:  

 

By the order of Hon’ble Member (J) 

1. Notice Board                                                                           

2. Website: www.nclat.nic.in                                                                                                                                                          (Chennai Bench) 

 

For Assistance,         

 1.Dy.Registrar - PH No. : 044-2888 0500 

    

2.Court Officer  - PH No. : 044-2888 0450 

 

http://www.nclat.nic.in/


 


